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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Wit Petition(Civil) No.543/2003( For Prelininary Hearing )

ALL I NDI A FORUM FOR NATI ONAL RECN. & ANR Petitioner (s)
VERSUS

UNION OF I NDI A & ORS. Respondent (s)

( Wth Appln(s). for exenption fromfiling OT. )

Date : 19/12/2003 This Petition was called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE

HON BLE MR, JUSTI CE S.B. SI NHA
HON BLE MR, JUSTI CE S. H KAPADI A

For Petitioner (s)M. Chetan Sharma, Sr. Adv.
M. Sibo Sankar M shra, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

List along with WP(C) No. 13029 of 1985 (CNG matter).

In the neantine, the petitioners may serve a copy of petition on M. Harish N Salve, Sr. Adv.
, Amicus Curiae in CNG natter.

(D.P. WALI A) (JANKI BHATI A)
COURT MASTER COURT MASTER



